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complotiop of maintonauce/servicinS accord-
iDa to ~ inspection due on tbe aircraft. 
Tho aircraft. arc &rounded at 'stipulated 
intervals as approved by the Director 
Gcueral of Civil Aviation for cbC(;k.s/ repairs. 

(c) No specific aircraft is earmarked to 
operate on tbe leCtor Delhi/Ooa/Cochin/ 
Trivandrum. BoioS aircraft deployed for 
qperatina tho service are in airworthy 
condition. 

AppI'o •• 1 to Vrbaa Malaria Scheme of 
. Mahar.shtra 

3804. SHRI BANW ARI LAL PUROHIT: 
Will tbe Minister of HEALTH AND 
FAMILY WELFARB be pleased to state: 

<a> wbether tbe Maharasbtra Govern-
ment bas urged tbe Union Government to 
approve tbe Urban Malaria Scbeme; 

(b) whether tbo State Government will 
Dot be able to implement tbe scheme till its 
approval by Government; and 

(c) if so, since when the proposaJ is 
peodioa with tbe Union Government and by 
what time the scbeme is likely to be 
approved by Government? 

THB MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMILY 
WELFAilE (KUMAIlI SAROJ 
KHAPAllDB) : <al 'to (c). The Urban 
Malaria Scheme is presently being imple-
mented in 15 towos of Mabarubua State. 
Sincc this Scheme is a Centrally Sponsored 
Scbcmc. approval of the Union Government 
is necouary. Proposals bave recently been 
received in reepect of Pusad and Jaina 
to,,1II, which is beina proc;esaed in consul· 
tation witb the Directorate of National 
Malaria BradieatioD PrOll'amme. 

~ttJ.1 ., 01 Le,ro., Rel •• rela laltltate 
III Keral. 

3aoS. SRR.I H.B. PATIL Will tbe 
Minister of HEALTH AND FAM1LY 
WELFARE be pleased to state: 

(Il) whether Karnataka Government it 
sbowiD, leu interat towards tbe eradication 
of IeprOlJ from the .ta~; 

(b) wbetber it is a fact tbat the 
Karoataka Government had refused even to 
baodover a buUdiol propGle(i to be acquired 
for leprosy Ho~pital at Banga)orc; 

(c) whether Union Government had 
agreed to csta bUsh Lepro.y Research 
Institute in tbat State; 

(d) whether Goveroment bave sought 
aay report in tbis regard from tbe State of 
Karnataka; and 

(e) if so. tbe details thereof and tbe 
reaction of Government thereto ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FA~ULY 
WELFARE (KUMAR) SAROJ 
KHAPARDE) : <a) No, Sir. The Govern-
ment of Karnataka is committed to the 
loals and strateIY of National Leprosy 
Eradication Programme. The DistricC& of 
Dbarwar and Be1aaum bave already becn 
brougbt under Multi Drug Trcrtment. 

(b) to (e). It was proposed to eatabliib 
a Regional Leprosy Teaching and Research 
Institute in BaogalOre at tbe Central 
Leprosarium. Magadi Road. The State 
Government which had originally aareed to 
offer 7 'acres of ]and and the Leprosy 
Hospital along with tbe quarters 
tor tbe proposed Institute sub-
sequently changed tbeir stand and offered 
15 acres of land only. Under the- pr~. 
gramme there is • scheme wbich envisages 
talking over some of tbe State Institutes for 
dev~loping t~ iDto Researcb-cum-Training 
Institutes WIth Hospital attached. There 
is 00 provision for constructioo aDd 
establishment of new traiQiDl ~tr ... 

Step. to Meet Wiater RuM of Non.er. 
Railn1 

3806. SHRI H.N. NANJB GOWDA. 
Win tbe Minister of RAILWAYS ba Plcutd 
to state: 

. (a) whether tbe Northern Railway baa 
dccJ~ed to reschedule many of its train 
.rV1Cei and alao introduce tbree Dew trains 
ror winter rusb; 

(b) if 10, tb. major ob .... tbat have 
been made with effect from ,October 1986; aoo ' 




